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financial assistance is provided, inter-alia, to Non-Governmental Organisations,
Panchayati Raj Institutions, Urban Local Bodies, Nehru Yuva Kendra Sangthan etc
for running Integrated Rehabilitation Centres for Addicts (IRCAs) to provide
composite/integrated services for the rehabilitation of the alcohol and drug addicts
on the basis of recommendation of the concerned State Governments. Around four
hundred IRCAs have been provided financial assistance across the country under
the Scheme. Efforts are also made to generate awareness about the harmful effects
of alcoholism and substance (drug) abuse.

Prohibiting hand pulled rickshaws in West Bengal

1365. SHRI NANDI YELLAIAH: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether passenger rickshaws are pulled by human beings in Kolkata and
other parts of West Bengal even after 65 years of having achieved Independence;

(b) if so, how many such rickshaws arc operating in West Bengal;

(c) whether the Central Government would enact a law prohibiting inhuman
passenger rickshaws pulled by human beings in West Bengal, and

(d) if not, the detailed reasons for not enforcing such a law?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI PORIKA BALRAM NAIK): (a) to (d) Information is being
collected and will be placed on the Table of the House.

Funds allotted to NGOS for welfare of physically challenged

1366. SHRI PRABHAT JHA:
SHRI ARVIND KUMAR SINGH:
SHRIMATI KUSUM RALI:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to
state:

(a) the year-wise and State-wise details of fund allocated to various NGOs
during 2009-10, 2010-11 and 2011-12 for the welfare of physically challenged;

(b) the details of fund utilized by various NGOs during 2009-10, 2010-11 and
2011-12 for welfare of physically handicapped;

(¢) the year-wise and NGO-wise details of fund allocated and utilized in
Uttar Pradesh and Bihar during the above said period; and



